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regard to the question of the service

of railways concerning speed, elec-
ironics and so on. If the Minister
does not know, we should express
sympathy.

MR. SPEAKER: The Minister may
be knowing many things, but they

must relate to this question,

SHRI P. G. MAVALANKAR: May I
know whether any international cen-
tre for sharing of knowledge of rail-
ways does exist in any other country,
particularly in countries such as Japan
Belgium or USA?

SHRI L. N. MISHRA: I said there
are two international organisations of
which the Indian Railways are also
members. Japan too might be a
member. But in the conference held
in Paris, among Asian countries India
attended. Malaysia and Pakistan did
not attend. It is possible Japan might
have attended, but I have no infor-
mation. This internationa! organisa-
tion is like other international orga-
nisations which hold periodically con-
ferences in which a number of coun-
tries attend.

Utilisation of Irrigation Potential

*305, SHRI M. RAM GOPAL REDDY'
Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) whether any study has been
made of the irrigation potential creat-
ed during the various Five Year Plans
but which remain unutilised;

(b) if so, what are the findings of
the study; and

(¢) what steps Government have
taken to see that the irrigation po-
tential created is fully utilised?

THE DEPUTY MINISTER IN THEF
MINISTRY OF IRRIGATION AND
POWER (SHRI BALGOVIND VERMA)
(a) to (c). A statement is laid on the
Table of the House.
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Statement

(a) to (c). There is always some
time lag in the utilisation of irriga-
tion potential in almost all new pro-
jects, particularly in the tail reaches,
as it takes a few years for these areag
to ke developed and the entire poten-
tial as envisaged is achieved.

Prior to Independence, a period of
ten years used to be allowed for full
utilisation. In view of the need for
accelerated production of additional
foodgrains, State Governments have
taken a number of steps on many pro-
jects to speed up the development.
These include synchronisation of con-
struction of the smaller canals to
serve 40 ha. blocks along with the
main canals and branches; technical
advice and provision of credit facili-
ties to farmers for construction of
field channels, drains and land shap-
ing; construction of field channels and
recovering the cost thereof from bene-
ficiaries where ever there is inordinate
delay; augmentation of facilities for
supply of inputs like seeds, fertilisers,
etc.; research, demonstration and far-
mer’s training and extension services
to farmers. Comprehensive ayacut
development programmes including the
development of regulated markets, all
weather roads and storages have bgen
taken up on some of the bigger pro-
jects. Ag a result of the various
measures taken the utilisation of irri-
gation potential has-shown significant
improvement during the recent past
as will be seen from the table below:

Potential Utilisation
in million hectares).

At the end of

1st Plan: . . 248 1-48
2nd Plan 4-63 3-34
3rd Plan 6.46 5-47
At the beginning of

4th Plan 8.45 7.06
1969-70 8.93 4-49
1970-71 9-30 7-76
1971-72 . : 981 8 11
1972-73 (anticipated) 10.71 8.86




. gation has also been set up to anayse
the existing pattern of util‘sation in
the country region-wise and project-
wise; analyse the reasons for the lag in
utilisation and under utilisation and
1o identify critical regions or projects
where steps are immediately called

for; and to suggest remedial measiures
to be undertaken at different stages
of planning, execution and qperation
to eneble proper and prompt utilise-.
is expected to be
ther two months.
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| utiiisntion -ds-duer$0 various ressns

are: . Andhra; t0.a  small ° extent,
Mysore Tungabhadra project; Mgha-
rashtra Some of the recent prdjects
like Bhima, Purna and other projects;:
Gujarat Kakkarpera, Mahi sind 80 on,
Then Bihar, where developmeént .of '
irrigation is pretty bad as in - Kosi,
AN HON., MEMBER: What sbout
Kerala? . :
DR. K. L. RAO: In Kerala it is ali

SHRI K. LAKKAPPA: Sir, if all
the natural resources of water in the
rivers are utilised for the larger in-
terestz of this country, I think we
would not have feced this
and natural calamities like famine {n
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DR. K. L. RAO: What the hon
Mempber said is correct, there is irri-
gation only for about 2§ per cent of
our cropped land. If we do all the
projects that are known to us, both
underground and surface, it is expec-
ted that the irrigation potential would
be 5 per rent, un}] with the inter-
basin translers ke the one we are
thinking of, namely, a naltional water
grid, then the percentage of 50 per
cent can be taken up to two-ihirds
or 66 per cont.

With regard to the question of the
Cauvary project, thore have been
differences aintme the States—¥Kerala,
Madras and Mysore. They have had
discussion<, and they have agreed that
they would like to have it settled out
of court Therefore, we have appoint-
ed a fact-finding committee with a
judge and two cther experts. Their
report has now come It has been
printed and circnlated to the warious
States We hope that further steps
will be taken 1n secttle the problems
amicably.

SHRI PARIPOORNANAND PAINU-
LI: Sir, may I know whether the hon.
Minister is aware of the fact that lift
jrrigation has very great potential in
the Himalayan region, and still, the
Government continues to sanction
tube-wells in those areas? May I
know from the hon, Minister whether
in the fitth five year Plan, this prac-
tice would be stopped and special rigs
would be made available in the terai
aréas so0 that water is supplied for
irrigation purposes there?

DR. K. L. RAO- We depend covon
lift irrigation quite a lot and in fart in
the Bimachal region lift irrigation s
inevitable I hope more aad more
schemes will be taken up.

SHRI BIRENDER SINGH RAO:
Will the hon. Minister be pleased to
say ‘o what extent the irrigation
potential created in the country has
remained uputiised due to inter-State
water digputes and if any has re-
mained unutilivsed because of these
digputes, what concrete steps Govern~
ment are taking to solve these dis-
pates within & reasonable time?
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DR. K. L. RAO: When we discuss
about non-itilisation of the potential
it only means those projects which
were approved and potential has beéen
created but utilisation is not there;
that is what the question deals with,
I do not know whether the hox, Mem-
ber iz thivkin® of this or of theoreti-
cal possibililies of projects which are
not yet started because they are nov
sanctioned or approved. (Inferrup-
tions).

Y WTOWOF T : W7 fawrd ey
¥ T AT wor a0 o qewIe fredt
TR 99wy dfet & mawa &
wWaTT 9% gt a7 e e w5
ST T 3 fF zgeEw ¥ samr owfew
TS ATES W Afeqt ¥ S e
g3 fggr oy ?

DE K. L. RAO: Tubewell water 's
very good: of course there should be
water in the tubewells, which mean-
areas lke the Gangetic basin or the
Narmada basin. Wherever there 1s
water available, underground water 1s
important and it should be exploited,
as well as the other surface waters.

ot faf fawr @ it sl wRaT,

¥ wgr ¢ fr sew w1 o wAqfeeTeee
@ wraT & | wqr ag A 74T & e
ot a% Fecdleaeft wdt wmm ¢ Wi
o= e Ay et & ! v g o
X ¥ W fEuw e T §, 99
& glearm 7 for o ¥ AR
TR §T & T w7 afw
g5 FUEIT ¥T sy §, A
=y 4 AP T M § ga qua
ety T &% ferg dare §, afe smar
T & TR $T AR ?

DR. X, L. RAQ: It is {rue in respect
of Gandak project utilisation is not
good in Bihar beeauge, as the hon
Member says, some of the fleld chan-
nels are not being dug; in some areas
the drainage question salso should be
attended to. I have discuswed with
the Chief Minister of Bihar these pro-
bléms and they promised thai they
would take more ehergelic staps to see
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that the potential is better utilised.
A committee of ministers has also been
appointed to look into unutilised pro-

jects and we are awaiiing their re-’

rommendations, I agree with the hon,
Member thiat more eflorts are neces-
sary to make use of very valuable pro-
jects like the -Gandak.

SHEI PILOO MODY: Year after
year, month after month, we were told
that an award was forthcoming on the
Narmada project; it was promised at
the end of last year; a tribunal was
set up and that was dissolved and the
matter was left’ to the Prime Minister
and the award was expected to come
last year. Now it is past; January and
February are alsp past and in the
month of May we are passing another
Budget and there seems to be no award
forthcoming.,, (Interruptions) Is it
March. I am glad - that they ' have
tearnt the names of the months. If
the Prime Mmlster has no time to deal
with this matter why is it not done
through some other procedure and why
is it that we do not accept the awards
already given by many commissions
that had.becn set up?

DR. K. L. RAO: The Tribunal has
not heen dissolved, as the hon. Mem-
berAhas said. It is still in existence.
All that happened was that the Chief
Ministers agreed that on two points
the award chould be given by the
Prime Minister. The Prime Minister
has taken a lot of pains in the matter.
She has given an opportunity to the
various State Governments to put
forward their points. They have sent
whatever they wanited to say or re-
presented themy in- person. 1 expect
the award would be made shortly.,

SHZI D. D. DESAI: Has the Min-
ister studied the Chinese system of
trigation -where they pump running
water so that problems of constructing
dams, silting- etc. can be avoided? In
that context, will he give immediate
clearance for building the canal system
for Narmada?

MR, SPEAKER;
for action.

It is a suggestion

PHALGUNA 22, 1894 (SAKA)
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SHRI D. D. DESAI: It is not a
suggestion. I want clearance for build-
ing the canal system for Narmada.

DR. K. L. RAO: A project has been
sanctioned already, long before, 1
think they are awaiting the taking up
of a comprehensive project after know-
ing exactly what the height of dam is
to be.

SHRI B. K. DASCHOWDHURY: In
view of the opinion of the experts that
a larger proportion of irrigation facili-
ties can be derived by linking Ganga
with Brahmaputra, and that tco at
much lesser cost, than linking Cauvery
and-Ganga, may I know from the hon.
Minister “whether he ~ has taken any
positive steps and, if so, what are the
steps to link Ganga with Brahmaputra?

DR. K. L. RAO: All these are com-
ponents of the wider national =water
grid. There are many links, two of
which haye been mentioned by the hon.
Member. The plan for inves_tigation
of thig project is pending with the
Planning Commission. Once funds are
made available, the investigation work
would be taken up, which is expected
to take five to seven years. So far as
linking Ganga with Brahmaputra is:
concerned, we would require the co-
operation of Bangladesh.

SHRI BHOGENDRA JEA: In view
o’ the faet that ¥Xosi and Gandak pro-
jects are international in character,
keeping also in view the statement of
the Minister of State for Planning in
Patna, may I know whethzr the Cen-
tral Government is prepared to take
over the Kosi and Gandak projects
under the Centre for early completion
and proper utilisation of the resour-
ces?

DR. K. L. RAO: This question is
often raised on the floor of the House.
A policy decision has to be taken about
the taking over of these projécts as
national projects. That demand has
not been conceded. The States are
competant to tackle them. So far no
project has been taken up as a nation-
al project. The same demand ‘was
made about Rajasthan canal and many
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other projects. That demand has not
been conceded so far. So far as the
international character of these rivers
is concermed, many rivers are inter
national in character. That s not one
-of ithe reasons which will weigh with
4z in taking over a project by the
Centre. It is a very difficuly problem
-on which a policy decision 15 yet to be

SHRI NAWAL KISHORE SINHA:
A Member of the Planning Commis
sion is reported to have sald that we
have by now invested about Ra, 5000
crores, to be precise, Rs. 4770 crores,
iy our irrigation projects in the coun-
try during the last twenty years and
we are suffering a loss of about Re. 140
crores every year. That is what a
Member of the Planning Commission
has said. Wil the hon, Minister con-
gider thig very serious situation and
take appropriate steps, particularly,
with regard to policy decisions in three
regpects that is, Arstly, along with

water logging he will also provide for
augmentation canals for the urriga-
-tion projects particularly in the north-
-sastern zone of the country?

DR K. L. RAO: The irrigation pro-
jects require a considerable amount of
money, We are equally proud that we
have built a very magnificent system
of irrigation, In the last 25 vears, wo
have actually doubled what we had
already before, It ig a very good per-
formance that we have had in the field
of irrigation. But st I agree that a
lot more requires to be done,

With regard to the wutilisation eof
{rrigaiion, as the statement has men-
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#bould make usk of every lnch of
MAted potential, Wae e anxious
4. That is wily win Deve appoln
Commiites with the Minister
tion of Maharashira State ag
man, They are taking a lot
terest; they are golng
places. Y ‘will pass on th
suggestions made by the hon.
to them. They will make a
mendation as to what positive
should be taken to utilise every
of irrigated potential,

Fire in 0 & NGC well No. 108 at
Lakwa, Assam

+

*308. SHRI R. 5. PANDEY:
SHRI HUKAM CHAND
KACHWAL:

Wil the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) whether the O&NGC's Oil Well
No, 109 at Lakwa near Sibsagar in
Assam has been on fire for a iong
time causing a loss of crores of rupees;

(b) whether any inquiry has been
made mto the preaking out of the fire
in the said oil well and the loss yuffer
ed therefrom; and

(c) the action taken against those
vesponsible for the fire?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K.
BOROOAH): (a) No, Sir. There was
no fire but a “blow-out” in which ol
and gas under premsure out of
the wel]l in an uncontrolled manner.

(5 and (c), A high-level
Committee has been set up by thr O
and Natural Gas Commission to en-
quire into the causes of the “blow-
out” and to fix responsibility in case it
was due to negligence on the part of
wny one, alithdugh such mishaps am
not unknown In the oll industry.
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